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that in spite of the general reces-
sional tendency in the handicraft
trade, our export is looking up:
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Demarcation of Indo-Pakistan Border

+
Shri Damani:
Shri D. C. Sharma:
*898.{ Shri Kumaran:
Shri Bangshi Thakur:
LShri Damar:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No. 1120 on the 21st March,
1958 and state:

(a) the further progress made in the
demarcation of Indo-Pakistan Border;
and

(b) what are the chief obstacles in
the way of early finalisation?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) A statement,
giving the information, is laid on the
Table of the Lok Sabha. [See Ap-
pendix IV, annexure No. 16.]

(b) The demarcation of boundaries
is a complex and laborious process,

involving agreement on each yard of

the boundary which is determined
from revenue records, maps and
ground surveys. Also, as it involves
joint operations by the survey and
Revenue authorities of the two caun-
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tries, the: progress depends on the co-
operation extended by the Pakistam
authorities, which has not always been
forthcoming.

Shri Damani: May I know if there
is any proposal ta discuss the demar-
cation difficuity in the forthcoming
meeting; of the Prime Ministers?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): The discussion between the
two Prime Ministers is for specially
dealing with the border problems.
Therefore, the question of demarca~
tion is a part of those problems..

Shri Hem Barua: May I know whe-
ther it is a fact that Pakistan has rais—
ed serious objection. to certaim amdbs-
guities in the Radcliffe anq Bagge
awards according to which the Assam-
East Pakistan: border is to be demar-
cated and, if so, what steps have the
Government so far taken to remove
these ambiguities if any ambiguities
exist at all?

Shri Jawaharlal Nehru: Yes, Sir; it
is true that there has been difference
of opinion about the interpretation of
the Radcliffe award and, I think, the
Bagge award. Sometimes the two
are not quite in line with each ether—
the two documents; and even in one
case the description, and the specifi-
cation on paper is one, and the line
drawn on the map is another—of the
same person. It is very confusing;
it has given rise to all these diffi-
culties..

There are only two ways of getting
over this difficulty. Omne is to come
to an agreement about it by a pro-
cessy if I may say so, of give and
take; and the other way is to agree
to somebody else deciding on our be-
half, some tribunal or some authority
which both of us appoint

Dr. Ramr Subhag Singh: May I
know whether it is a fact tirat cer-
tain boundary demarcation posts on
the bprder of Tripura and East

_ Bengal were recently removed by the

East Pakistan forces after the cease-
fire. was. ordered?
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Shx) Sawsharial Nehru: 1 have a
Saint vecollection that in ope or twd
cases this was done,

Shri Bangell Thakur: May I know
whether the Government. is in a posi-
tion t0 say how many square miles
of Tripura have so far beep forcibly
occupled by Pakistan and are yet
under their possession still?

Shri Jawaharial Nehru: I do not
know; I could not say. But, if the
hon. Member is referring to the

went there, it decided that it should
@0 to Pakistan. We accepted their
declalon, but, according to a previous
agreement, it said all transfer of
territory should take place on a
mutually arranged date, on the date
given. They did not wait for that
mutual arrangement transfer, and one
njght they forcibly seized Lakshmipur.

Shri Hemn Barua: May I know what
has happened to Tukergram that was
occupied by Pakistan and which was
in India’s occupation?

Shri Jawahariasl Nehru: That is
true; it also at present is under
Pakistan! occupation.
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Shel D. C. Bharma: May 1 know, if
we go on at this rete, how long will
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it take to finalise the demarcation
between the borders?

Shri Juwaharial Neliru: I cannot
say:; that is, apart from the disputed
question—you can only demarcate the
disputed aress when the dispute is
settled—apart from that, there is
plenty of ares which can be demarcat.
ed now only if it proceeds slowly. I
have got the actual figures as to how
much has been demarcated, which will
give the hon. Member some ides. For
in.tance, in the West Bengal-East
Puk.:itan border, the length of the
boundary is 1350 miles and the length
of boundary demarcated is 1112 miles.
In Tripura—Fast Pakistan border, the
length of the boundary is 522 miles
and the length demarcated ig 58 miles,
In the Assam-East Pakistan border,
the length of the boundary is 620
miles and the length demarcated is 217
miles. In the Punjab-West Pakistan
border, the length of the boundary is
318 mileg and the length demarcated
is 160 miles,

High Explesive Factory in Bihar

*899. Shri Bose: Will the Minister

of Commerce and Industry be pleased
to state:

(a) thé progress made in the con-
struction of high explosive factory in
Gumia in Bihar;

(b) the time by which the factory
will go into production; and

(c) the installed capacity of the
factory for the production of the
explosives?

The Minister of Indastry (Bhri
Manubhai S8hah): (a) Progress made
for the period ending 30th June, 1858
iz as follows:—

(i) 92 per cent of the capital
equipment has been ordered
and received. The remaining
8 per cent has also been
ordered but it has not yet
been received.

(i) Over 95 per cent of the hous-
ing and 90 per cemt of the
factory has been completed.





